243 Written Answers

made on the extent of damage caused to
cultivable lands due to discharge of
tannery cffluents on land in Tamil Nadu,
particularly in North Arcot Ambedkar
district. However, some estimates made
in 1982-indicated significant pollution on
-an area of about 3100 hectares and
relatively low pollution in area of about
11,000 hectares. The Tamil Nadu
Agricultural  University is currently
studying the impact of tannery wastes on
cultivable lands in the State.
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IRAJYA SABHA]

to Questions 244
‘“Cultivation of Prawns”’

3305. SHRI VEDPRAKASH P.
GOYAL : Will ‘the Minister of
ENVIRONMENT AND FORESTS be
pleased to state:

(a) whether cultivation of prawns is
causing environmenatal damage, loss of
farmland and uncmployment in
devecloping countries including India as
reported in the Economic Times dated
the 28th May, 1996;

(b) if so, the details thereof; and

(c) the reaction of Government in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (CAPT. JAI NARAIN
PRASAD NISHAD) : (a) Yes, Sir.

(b) Culture of prawns by~ adopting
sustainable, eco-friendly and socially
acceptable methods as per the guidelines -
issucd by the Union Ministry of
Agriculture, does not cause
cnvironmental damage. Construction of
ponds on lands not fit for cultivation
alone is permitted for shrimp farming.
Conversion of agricultural land for
culture of prawns is discouraged and the
same is also presently prohibited by the
Supreme Court.

In India out of the estimated brackish
water area of 12 lakh ha., about 1.44 ha.
area presently is reported: to be under
shrimp farming. Over 75 percent of this
area i.e. about 1.08 lakh ha. is under
traditional / extensive farming and
remaining 36,000 ha. under modified
extensive Aemi-intensive shrimp farming.
It is also estimated that the total annual
production of cultured shrimps in India as
on 1993-94 was around 84,000 tons.
There have been reports of some
environmental degradation along Andhra
Pradesh and Tamil Nadu coast, in areas
where there is a high concentration of
shrimp farms.

(c) Government is encouraging prawn /
shrimp culture activites under scientific



